
CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

C.. P. No. 206 OF 2003
IN

0,. A. No.. 3336 OF 2001

New Delhi, this the 16th dav of Julv. 2003

HON'BLE SMT. LAKSHMI SWAM I NATHAN.. VICE CHAIRMAN (J)
HON'BLE SHRI V.K. MAJOTRA. MEMBER (A)

RS Dohare (St. No.2581
Retired Chief General Manager (Telecom.)
Deoartrnent of Telecom.

R/o C~l/D DDA Flats. Munirka.
New Del hi-110067 „ ^

„.Petitioner

(Bv Advocate : Shri S.N. Anand)

Versus

Shri Vinod Vaish. Secretary.
Deoartment of Telecom.

Ministry of Communications.
Sanchar Bhawan-. 20;. Ashoka Road. -
New Del hi-110001.

2. Shri R.N. TriDathi. :
Assistant Director General (Pension).
Deoartrnent of Telecom.

Sanchar Bhawan, 20. Ashoka Road.

New Delhi-110001„

3. Dr. Vincent Baria
Assistant Director General (STG.III).
Deoartment of Telecom.

Sanchar Bhawan. 20. Ashoka Road.

Newi Delhi-110001.

4. Shri R.K. Tuli.

Accounts Officer (C&B).,

Office of Chief General Manager Telecom.

Pun.iab Circle.

Charidigarh-160022.

Resoondent.s

(Bv Advocate : Shri B.S. Jain, through learned

oroxv counsel Shri R.P. Aggarwal)

ORDER (ORAL)

HON'BLE SMT. LAKSHMI SWAMINATHAN, VICE CHAIRMAN (J);

Shri S.N. Anand. learned counsel has

submitted that he is satisfied with the comoliance of

the Tribunal's order in OA-3336/2001 done bv the

resoondents. In the circumstances, he does not wish



to oress Contempt Petition-206/2003 anv more. Shri
R,.p. Aooarwal. learned counsel has also submitted a.
letter issued bv the respondents reaardino interest on
delaved pavment of leave encashment and CGEIS to the
petitioner^ copv placed on record.

2. In view of the above facts and

circumstances- Contempt Petition-206/2003 I'o

dismissed. Notices to the alleoed contemners are

discharged. File to be consioned to the record room.

(V.K. MAJOTRA)
MEMBER (A1

(SMT- LAKSHMI SWAMINATHAN)
VICE CHAIRMAN (d)

cc -


